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Ude hrafed, YR kR The Patent Office, Government Of India
fastrs+ & UsfieRur T UHTOT U | Certificate of Registration of Design
f{§98 §. / Design No. : 397352-001
g / Date : 11/10/2023
UREANRSal dRIE / Reciprocity Date*
391/ Country

g foeam ofen @ 6 d@we gfa § affq feses st SOLAR AND WIND POWERED ELECTRIC

VEHICLE & wsifya &, @1 gsfieeeer, 9ot 12-08 & 1.Dr. D. Kumar 2. Dr. S.Sathik Basha
3.Mr. Talasila Venkatesh 4.S. Saravanan 5.Dr. P. Saravanan 6.Dr N Nagabhooshanam

% M 7 39w de R aie # & o s

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 12-08 in respect of the application of such
design to SOLAR AND WIND POWERED ELECTRIC VEHICLE in the name of 1.Dr. D.
Kumar 2. Dr. S.Sathik Basha 3.Mr. Talasila Venkatesh 4.S. Saravanan 5.Dr. P.
= Saravanan 6.Dr N Nagabhooshanam.

R effia, 2000 qer R Frw, 2001 & oM aumt & argerer ) :
In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks

SR} e i fafd
14/12/2023
Date of Issue :
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faer, sfafam vd fam & Peest & arefiq, ofw auf $i arfaRes eaf & forg v S g 5 T ust &t Suah faftres erfarfal srerar faker &
TSTIehoT U &<t & I T8l &) Tehall 21

The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal

proceedings or for obtaining registration abroad.




